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of the Arms Act, 1959. [Placed in 
Library See No. LT--52S!69]. 

(2) A copy of the Indian Forest Service 
(Pay) Amendment Rules, 1969, 
published in Notification No. G. C. 
R. 770 in Gazette of India dated 
the 15th March. 1969. under sub-
section (2) of section 3 of the All 
India Services Act, 1951 [Placed in 
Library. See No. LT--526!69j. 

MESSAGE FROM RAJY A SABHA 

SECRETAR Y; Sir. I have to report 
the following message received from the 
Secretary of Rajya Sabha ; 

"In accordance with the provisions of 
rule 127 of the Rules of Procedure and 
Cond uct of Business in the Rajya Sabha, 
I am directed to inform the Lok Sabha 
thai the Rajya Sabha. at its sitting held 
on the 26th March 1969 •• greed without 
any amendment to the Customs 
(Amendment) Bill, 1969, which was 
passed by the Lok Sabha at its sitting 
held on the 22nd March, 1969 

PRESIDENT'S ASSENT TO BILL 

SECRETARY; Sir. I also lay on Ihe 
Table the Appropriation (Vote on Account) 
Bill, 1969, passed by the Houses of Parlia-
ment during the current session and assen· 
ted to by the Presidenl siDce a report was 
last made to tbe House OD tbe 21st March, 
1969. 

1':.55 hR. 

ESTIMATES COMMITTEE 

SenlltJ-seco.d Report 

SHRI P. VENKATASUBBAIAH (Nan-
dyal) : I be, to preseDt the $eventy.second 
Report or the Estimates Committee On the 
Ministry or Health and Family Plannilll and 

Home Affairs) 
Works, Housing and Urban Devlopment 
(Department or Works, Housing and Urban 
Development)--Department or Printing and 
Stationery (Stationery Wins). 

12.55 1 brs_ 

DEMANDS FOR GRANTS-Contd. 

MInistry or Home Arrairs--Contd. 

MR. SPEAKER: The House will 
continue the discussion On the Demands 
for the Grants of the Home Ministry. 
Shri Randhir Singh may continue his speech. 
I request him to finish quickly so that 
others will get a chance; he has already 
taken seven minutes. 

12.55, bu. 

[ MR. DEPUTY-SPEAKER in the Chair] 
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